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I.A.3-4 INWIT PETITION (CIVIL) NO(s). 243 OF 2013

NI MT | NSTI TUTE OF EDUCATI ON Petitioner(s)
VERSUS
STATE OF U.P. & ORS. Respondent ( s)

(Wth appln(s) for directions,exenption fromfiling OT. and office report)

Date: 28/05/2013 These matters were called on for hearing today.

CORAM :
HON BLE DR JUSTI CE B. S. CHAUHAN
HON BLE MR. JUSTI CE DI PAK M SRA
( VACATI ON BENCH)
For Petitioner(s) Jayant Bhushan, Sr. Adv.
D. P. Pande, Adv.
Anur ag Dubey, Adv.
. Meenesh Dubey, Adv.
M. Mani sh K Bi shnoi, Adv.
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For Respondent (s) Aneet Si ngh, Adv.

Praveen Swar up, Adv.

Vi vek Vi shnoi, Adv.
M R Shanshad, Adv.

s =%

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Li st on 31.05. 2013.
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